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MR. SPEAKER: Now, we go to the next item.

Prof. Ummareddy Venkateswarlu.
...(Interruptions)

MR. SPEAKER: In the morning, you raised the issue. This is not the "Zero Hour'. What is this?
...(Interruptions)

MR. SPEAKER: Please understand that this is not the 'Zero Hour'. How can you disrupt the proceedings of the
House?

...(Interruptions)
MR. SPEAKER: Do you know how many days we have lost in the first phase of the Budget Session?
...(Interruptions)

MR. SPEAKER: For how many days do you want to disrupt the proceedings of the House? We have already lost
nine days in the first phase. Again, you are disrupting the proceedings of the House. What is this?

...(Interruptions)

MR. SPEAKER: You do not want to discuss anything in the House. What is the method you are adopting? You are
creating a new precedent in the House. | think you do not want any discussion.

...(Interruptions)
MR. SPEAKER: The House stands adjourned to meet tomorrow, the 18" April, 2001 at 11 a.m.
1403 hours
The Lok Sabha then adjourned till Eleven of the Clock
on Wednesday, April 18, 2001/Chaitra 28, 1923 (saka).



